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Procurement of Rice by FCI

577. SHRI YERRA NARA-
YANASWAMY : Will the Minister
of FOOD be plaeased to state :

(a) what is tas estimated pro-
curement of rice in 1994-95 by Food
Corportizon of India;

(b) what is “the State-wise pro-
jections of scuch figures ;

(c) whether it is a fact that there
are losses in the storage of rice by
Food Corporation of India; and |

(d) if so, the detai's of losses in
storage of rice by Food Corporation

of India ? .

THE MINISTER OfFf STATE
OF THE MINISTRY OF FOOD
(SHRI KALP NATH RAD : (a)
and (b) Kharif Marketing Season
199495 will start from lst October,
1994 and it is too early to assess the
prospects of procurement. Pro-
curement of paddy fot Central Pool
under price suppart scheme being
totally voluntary and the procure-
ment -of levy rice from millers/traders
being ~ dependent on quantum of
paddy procured by them, no targets,
as such, can be fixed for procurement
of rice.

(c) aud (d). Storage losses in res-
pect of rice by Food Corporation
of India arc as under :—

(Q;y. -in Lakh Tonnes)

-Per-

Quantity

Year ’ ¢entage

of

quantity

" issued

1992-91 "1.03 0.58

1991-92 . 1.57 0.72

1992-93 1.43 0.68
The igures for 199394 will be

availablc only after the accounts for
his fina icial year are audited and
finalised : :
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to Questions 130
Rise in Sugar Prices
578. SHRI JALALUDIN
ANSARI : :

SHRI N. GIRY PRASAD:

Will the Minisier of FOOD be
pleased to state :

(a) whether it is a fact that the
wholesale price of sugar has increa-
sed to Rs. 1650/ per quintal in May
1994 from Rs. 1085/- per quintal in
June, 93; .

{b) if so, the details and Govern-
ment’s reaction thereto; and ’

(c) the steps being taken to bring
down the price to a reasonable level
and the re;ults thereof ?

THE MINISTER OF STATE
OF THE MINISTRY OF FOOD
(SHRI KALP NATH RAD : (a)
The wholesale price of sugar in the
five principal markets of the country
ranged batween Rs. 995/- to Rs.
1135/- per quintal in June, 1993.
It ranged between Rs. 1350/~ to Rs. .
1630/- per quintal in May, 1994.

(b) and (c) Earlier, the rise in
sugar prices had been on account
of speculative tendencies in antici-
pation of fall in sugar production
during the current season. However,
from the second fortnight of May
onwards, the prices have been show-
ing a declining trend.

To meet the situation arsing out
of the shortage of sugar and to
contain the prices of sugar and to
ensure adequate availability during the
remaining part of the currernt season
and early next season, the following
measures have been taken —

1. Import -of sugar has been
allowed under OGL. No duty of
customs and no additional duty of
customs will be levied on this im-
port. A quantity of about 5.98 lakh
tonnes imported by private parties
has-already arrived at various ports
upto 22-7-94 and has started reaching -
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domestic markets in various parts
of the country.

2. In order to augment the supply
for the Public Distribution System,
it has further been decided that
Public Sector Undertakings, i.e. STC
& MMTC, would also undertake
import of sugar. Of the contracts
made by STC/MMTC, a quantity
of about 42,000 tonnes has already
arrived at various ports.

3. Import of raw sugar has
been placed under OGL.

4. With a view to ensure that
indigenous sugar is not held back
by sugar mills, restrictions on sale
and despatch of freesale sugar has
been imposed on a weekly basis,
instead of fortnightly basis, which
existed earlier.

5. Gur (Control) Order 1994
has been issued, imposing, stock-
holding limits, turnover period etc.,
on the stocks held by gur dealers.
This has been done with a view to
discourage speculative hoarding of gur.
It is also expected to have a sym-
pathetic sobering effect on sugar
prices.

6. Sugar industry has been per-
suaded to agree to the conversion
of 2.5 lakh tonnes of freesale sugar
into levy as loan on replenishment
basis, for distribution to the
consumers through the Public Dis-
tribution System.

7. Sugar prices in the open
market are regulated through meonthly
releases, which are made in a judi-
cious manner, in order to maintain
the prices at reasonable levels.

Y WY SrraTe

579. SV qEX THTH AT ¢
St 94 TR WA
T g A Ag T@ I §AT
w5 fn g
(%) v ag wx & f& <=
& grng ¥ A § awfya wty
sifet & @7 fae w@r &

e s

(&) =fr gf, ar foamr & qev
TR oA ¥ WX g X W
frg Gt A faefae sgaar § Wi
W™ ' ;
L

() =ar g g2 ToaE aan gfuafy
foiid o sagerar @ af §; W

(w) uafy g, o wa% w0 W
s g @ wteer @7

-

oy e ¥ ow HAY (st mer

(@) afz afi, &1 war =,
gifua wfawfat S @mr afasy
¥ gy Wi wr §; Wi

(w) afs @, @Y FEEr sAT
g s aft =, @7 T@F Fwr
FOOT § WR TW AW §F g @
wfan favig st §?

3

T HATHD & o HaAY () wer
g @) (%) ¥ (7) wore ¥
HYeR # S Y Suwsaar

= wAr ¥ soaw feafe & dgy A
festin 17 (AT, 1994 F WRW F
agT 9 & O siw afefa afsy



